THE HON BLE MR JUSTI CE C. SARAVANAN

TO BE HEARD ON MONDAY THE 16TH DAY OF MARCH 2020 AT 10.30 A M

COURT NO. 17

1

1/6

WP/ 30687/ 2004
(Labour)

AND
WPMP 37173/ 2004

We/ 37_488$ 2004
(Service

AND
WPMP 44967/ 2004

/29.380§ 2005
Servi ce

AND
WPMP 32209/ 2005

WP/ 22544§ 2008
(Service

WP/ 2201/ 2009
(Service)

WP/ 2702/ 2009
(Service)

WP/ 5352/ 2009
(Service)

WP/ 12094/ 2009
(Service)

Fl NAL HEARI NG _CASES
Tg MANAGEMENT OF SOUTHERN

E
THE SECRETARY TO GOVERNMVENT AND
7 OTHERS.

\T/HE MANAGEMENT OF SOUTHERN

THE SECRETARY TO GOVERNMVENT AND
7 OTHERS.

\N/SELUMALAI
THE _STATE OF TAM LNADU REP. AND
ANOTHER.

N. ELUMALAI
THE STATE OF TAM LNADU REP. AND
ANOTHER.

V. VENKATESAN,
VS

THE _TAM LNADU PUBLI C SERVI CE AND
2 OTHERS.

For Direction
V VENKATESAN,
VS

THE _TAM LNADU PUBLI C SERVI CE AND
2 OTHERS.

O'S ELUNVALAI
STATE OF TAM LNADU AND 3 OTHERS.

\%’ S. RAJAKUVARI, PH. D.,
THE REG STRAR

MP. 3/ 2009
\F\/’.ST. ARANGESWARAN AND 4 OTHERS.

THE CHAI RMAN AND 2 OTHERS.

;I'/.SVI NCENT
THE SECONDARY, STATE OF AND 2
OTHERS.

E. MALARVI ZHI
VS

THE PRQJIECT COORDI NATOR, AND 2
OTHERS.

M S . T.S. GOPALAN & CO
S. RAVi NDRAN

AGP FOR R1

R2- TRl BUNAL

- 3_SI SCOL CONTRACT ENPLOYEES UNI ON

ngM BULLAI\/UDAYANURPOST METTUR TALUK

R-4 NETR(P%_I TAN ESJI PMVENTS & CONSULTANTS
PVT. LTD. RN I RON & STEEL
COVPANY LTD. SALEM

R-5 SAM CONSTRUCTI O\IS C/ O SOUTHERN | RON &
%}I’E_IE_L CO.,LTD., BY PROP. S. MANI VEL SALEM

R-6 K. C RAJENDRAN C/ O_SOUTHERN | RON Al

STEEL COVPANY L VECHERI SALEM DI STRI CT
R-7_DYNAM C CO\ITRACTO?S C/ O _SOUTHERN | RON
%ALE\:/II: C_I(_JVPANY LTD., BY PROP. S. ELANGO,

DI ST,
R-8 SUNFLAG ENG NEERI NG ¢/ O_SOUTHERN | RON
AND STEEL COMPANY LTD., BY PROP.
K. RATHI NAM  SALEM DI ST.

M S. T. S. GOPALAN

M S S. SElL VATH RUMURUGAN
A. VASANTHI

SPL.GP. FORRL & R2

M S S. SEL VATH RUMURUGAN

A, VASANTHI
MS AL. GANTHI MATHI
T. PONRAMKUVAR
M5. C_N. G NI RAI MATHI SC TNPSC
FOR R1
AGP(@ FOR R2
3 ARUL  KUMARAN, VI VEKANANDAR

R
STREET, AMVAPETTAI, SALEM - 636 003.

CT. MURUGA

M S. K. VASUDEVAN

S. BABU

N. KARTHI KEYAN

MR_K. M RAVESH ( VAKALAT NOT FI LED)

MS. K M RAVESH, V. SUBRAMANI, S. APUNU,
V. Si VARAMAN DT 10/ 272020

MS. R S. SELVAM GA FOR RL TO R4 DT 3/8/2018
AGP' (W FOR'RRL TO 3
M

R._JAYAPRAKASH
PA. " SUDESH KUVAR

N.

E

Wi
<
N
o1
N
o

MRS. R. VARALAKSHM  TNEB_STANDI NG
COUNSEL FOR RESPONDENTS

M S.S. SI VAKUVAR
P. VENKATRAVAN
K. MAYURAPRI YAN

AGP (W FOR RRL TO 3
M S, P, RAJENDRAN

P. NOHANRAJ
P. MANQJ' KUMAR

P (W_FOR BRI TO 3
R FI LED)
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AND
Y\P 15,872; 2009
Servi ce

WP/ 12700( 2009
(Service)

WP/ 15353§ 2009
Servi ce

AND

WWP 20512/ 2017
WP/ 18071/ 2009
(Service)

WP/ 19548/ 2009
(Service)

WP/ 20690( 2009
(Service)

WP/ 409/ 2010
(Service)

Ve[ 8292/ 2010
(Gen. c.)

WP/ 10016{ 2010
(Service)

WP/ 10775([ 2010
(Service)

/10,854; 2010
rvice

/10915§ 2010
Servi ce

Wp/ 11_129$ 2010
(Service

\F\/’.SNAGALAKSHM

THE _COWVM SSI ONER OF SOCI AL AND
ANOTHER.

\I?. SUBRAMVANI AM

THE JO NT DI RECTOR OF HEALTH AND
ANOTHER.

\§SA' S| VAKUVARAN
THE REG STRAR AND 3 OTHERS.

Dgltleﬂ on of t he nane of

V§|E REGI STRAR OF COOPERATI VE
K. A. S| VAKUVARAN AND 3 OTHERS.
G_ PREM KUVAR

THE CHENNAI METROPOLI TAN AND 2
OTHERS.

J. JAYARAJ
V.

S
DI RECTOR GENERAL OF POLI CE AND 2
OTHERS.

\S/S ARANGASAMY AND 14 OTHERS.
THE GOVERNMVENT OF TAM LNADU AND
ANOTHER.

MP. 2/ 2010 FOR DI RECTI ON

VSKAVI THA,

THE TAM L NADU AGRI CULTURAL AND

Py

2 OTHERS.
1/2010 O? STAY
V(]_TAS LI'M TED

A
THE STATE OF TAM LNADU AND 4
OTHERS.

\I\;ISSUTHAKAR YESUDI AN,
THE _AGRI CULTURE PRCDUCTI ON AND
ANOTHER.

\I\;ISKANNAN

THE TAM LNADU
S LEELA

VS

THE DI RECTOR OF SCHOOL AND 3
OTHERS.

\I3.SI\/ARTI N JOHN
THE _SUPERI NTENDENT OF POLI CE AND
2 OTHERS.

MP 1/2010 FOR | NJUNCTI ON
V. MADHAVAN

VS
THE CHAI RVAN AND 3 OTHERS.

M S. P. RAJENDRAN
MOHANRAJ

AGP (W FOR RR1 AND 2

M S. S. S. JHOTHI VANI
I . DEEPA FOR PETI TI ONER

R-1 THE JO NT_DI RECTOR OF HEALTH SERVI CES,
NAMAKKA| DT.

R-2 THE Dl STRI CT EMPLOYMENT OFFI CER,

NAMA| DT,

REEDEVI

P. SHANVUGASUNDARAM
GOVT. PLEADER ( COOP)

M S B. SHANTHA KUMA
S. BHARATH KUMAR FOQ RR1 TC3

MS P .V S G R DHAR AND

SAl ASSOCI ATES

R CHANDRASEKAR

R-1 DI RECTOR GENERAL OF POLI CE CHENNAI,
TAM L _NADU.

R-2 DEPUTY GENERAL CF POLI CE ARMED PQOLI CE,

NINA]
-3 COMVANDANT TN SPECI AL POLI CE-11,
BN AVADI', CHENNA .

COUNTER AFFI DAVI T FILED

AGP (W FOR RRL TO 3

M S. S. SI LAMBANAN ASSCCI ATES

ACGP ( EDUCATI ON) FOR RR1 AND 2

M S. A. MOHAMED | SVAI L

AGP(W_ F RR
EDN) FOR R3
S. ABDUL SALEEM FOR RL

VR, N I\/UTHIUKUI\/AR

FOR RR1&2
TO 5

GOPI NATH

~
o
2.
3

M S. T. CHANDRASEKARAN FOR RR

M S. S. N. RAVI CHANDRAN
C. Si VALI NGAM

GOVT. PLEADER FOR RR1 TO 4
M S. G. BALA AND DAI SY

%’LTG P. FCR RRl AND 3
GENERAL g Eh_'G: TAM L NADU
NO_361 SALAI ENNAI - 18

M S. V. VI JAY SHANKAR FOR R2

M S R_KARTH KEYAN

R BHARANI DHARAN FOR R1TOR3
R4- THE DEPART ROVOT |
covm POST

NT P
TTEE FOR CLASS |
REP BY CHHAI RIVAN
CHENNAI PORT TRUST CHENNAI -
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WP/ 11793( 2010
(Service)

(AR

/13.333§ 2010
Servi ce

WP/ 13,466§ 2010
(Service

(eazpag o

WP/ 14847[ 2010
(Service)

WP/ 15668/ 2010
(Service)

ND
15,669§ 2010
rvice

WP/ 16546/ 2010
(Service)

WP/ 17047[ 2010
(Service)

WP/ 17305/ 2010
(Service)

Wp/ 17350/ 2010
(Gen. Msc.)

We/ 17_424$ 2010
(Service

MP. 1/ 2010 For Stf_w
NAMOORTHY,

THE SPECI AL OFFI CER/ JO NT AND
ANOTHER.

MP. 1/ 2010 EOR STAY AND MP. 1/ 2015
TO VACATE STAY
THE CHI EF SECRETARY TO

VS
A. SETHU, S/ O. ANNAVALAI,

\I?.SSELVARASU, AND 4 OTHERS.
STATE OF TAM LNADU, AND 3
OTHERS.

S. SUNDAR ATMVAN
THE SECRETARY AND ANOTHER

VASANTHA SAMPATH
THE CH EF ENG NEER/ AND ANOTHER.

M_DHASARATHAN

VS

THE PRI NCI PAL COVM SSI ONER AND
AND ANOTHER.

MP. 1/2009 _FOR STAY. I N

WP. 15668/ 2010 AND_MP. 1/ 2009 FCR
STAY I'N WP. 15669/ 2010

;\A/\SMJNI SAMY AND 2 OTHERS.

THE STATE OF TAM L NADU, AND 2
OTHERS.

\F\/’.SI\/ANI MARAN AND 5 OTHERS.
THE STATE OF TAM L NADU, AND 2
OTHERS.

\I—/|SNARAYANAPPA

THE DI STRI CT REVENUE OFFI CER,
AND ANOTHE

DR R MATHAMVAL

VS

THE STATE OF TAM LNADU AND 2
OTHERS.

TAM L NADU AGRI CULTURAL

%“5

2/ 2010 FOR STAY
PUSHPA,

. M
STATE g: TAM L NADU, AND

;I'/. S. D. GABRI AL,

NATI ONAL AVI ATI ON COMPANY COF AND

2 OTHERS

THETSEcgEI'ARY TO GOVERNMENT, AND

>0
pe)
(ange]
mz
v

R-1 A SETHU S/ O_ANNAMALA| . 237/ 202- A
PERI YAR PATHAI, "CHOOLAI MEDU, CHENNAI = 94.

M_S. K. VASUDEVAN
MR ED RAMESH TAKES NOTI CE ( VAKALAT NOT

Fl L
P1- K SELVARASU. S/ O KALI YAMURTHY, KULAVMEDU
VI LLAGE, KADAMBUR POST, GANGAVALLI VI'A,
ATTUR TALUK SALEM DI STRICT

-2 K USAMY, "S/ O, KALI YANNAN

P- ARAJ, O VANNA

4- 378 PO.AM(UTTAI ROAD, CHELLAMPATTI ,

NAVAKKAL DI STRI CT,

P-4 M GANESAN S/ O_NATESAN, MARAPALAYAM
| LUPULLI POST., ELACHI PALAYAM V| A

TI'RUCHENCODE ‘TALUK, NAMAKKAL DI STRI CT.

P- 5_S. VATHI VANAN S/ O, SENKOT TAI YAN, _WEST
THOTTAM  PALANI _NAI CKANUR, THALAMPATTI

POST, NAMAKKAL Di STRI CT.

SPL GP (F) FOR RR1 TO 4
M S. G THANGAVEL

RAJA
E. SI VANANDAN

CDJN%'VYQ AFFI DAVI T EI EED

M S. D. ARUL THUM LAN

S. MADHUSUDANAN

C. LI NGAM

M_S. M VAl DYANATHAN SC FOR TNEB
FOR RRL & 2

M S. DR P. VASUDEVAN
D. SAIRAM KUMAR

GP TAKES NOTICE FOR R1 AND 2

M S. G RAJAN
R RAJARAJAN & K. GURUSAMY RAJA
R DI LLI KUMAR
LAV| ZH UDAUAKUVAR FCR R3
( FOR RR1L AND 2

Q

M S. G RAJAN
R RAJARAJAN & K. GURUSAMY RAJA
R LI KUVAR

MALAVIZHL _UDAYAKUMAR FORR3
(W FOR RRL AND 2

S. P. RAJENDRAN

cB

AGP (W FOR RR1 TO 3

M S A R N XON
N. SURESH KUVAR

DORA| SAW
NGOVAN & D. RAJKUMAR

'_
>n

N. G R_PRASAD
Rl NI VASAMJURTHY FOR RR1 TO 3
NTER AFFI DAVI T FI LED
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WP/ 17576( 2010
(Service)

WP/ 17789( 2010
(Service)

WP/ 17866/ 2010
(Service)

WP/ 18009/ 2010
(Service)

WP/ 18114/ 2010
(Gen. Msc.)

We/ 18_267$ 2010
(Service

WP/ 18369§ 2010
Service

/19049; 2010
Service

WP/ 19084/ 2010
(Service)

WP/ 20351/ 2010
(Service)
WP/ 20592/ 2010

(Service)

/20597; 2010
Servi ce

2/ 2006 - FOR DI RECTI ON
TAM NADU FOREST DEPT. PLOT

VS
THE STATE OF TAM L NADU AND 2
OTHERS.

R. KESAVAN,

VS
THE CHI EF ENG NEER ( GENERAL),
AND 3 OTHERS.

D. RAJENDRA RAVI KUVAR,

THE CHI EF ENG NEER, AND ANOTHER

K. NARAYANASAM ,
VS

THE SPEC| AL OFFI CER, AND
ANOTHER

MR M B. BUHARI, ( DECEASED)
THE | NSPECTOR GENERAL OF AND
ANOTHER

)

1/2011 FOR DI RECTI ON
\I\;g ARANGA VI JAYARAGHAVAN,
THE EBIS CTOR OF SCHOOL AND 3

o

\I\;FSQS. G GOMRI
THE COWM SSI ONER AND ANOTHER.

V. THANGAVEL

VS
THE JO NT REG STRAR OF COCP. AND

2 OTHERS

\I\;RS. G SAVITH RI,

STATE OF TAM L NADU, REP. BY AND

3 OTHERS

FI X AN EARLY DATE
. RAJASEKAR AND 4 OTHERS.

HE CHAI RMAN AND 3 OTHERS.

\S/. LAKSHM
THE DI STRI CT COLLECTOR AND 2
OTHERS.

MP. 2/ 2010 STAY
VARADHARAJAN

TAM LNADU ELECTRI CI TY BOARD, AND

3 OTHERS

NB {20 0 EOR STAY_AND MP. 1/ 2012

M S. V. S. JAGADEESAN

SPL GP (FOREST) FOR RR1 TO 3
R._RENGARAVANUJ AM
NDHAN

R-1THE CH EF ENG NEER ( GENERAL), HI GHWAYS
DEPARTMENT, CHENNAI - 5.

R-2 THE DI VI SI ONAL_ENG NEER, HI GHWAYS
DEPARTI\/ENT NAGAPATTI NAM

R-3 PANNERSELVAM]_ ROAD | NSPECTOR,

H GHWAYS DEPARTNE S| RKAZHI  SUB

Di VI SI ON, NAGAPATTI NAM DI STRI CI.

R-4 R NATHI AZHAGAN ROAD NSPECTOR,

HI GHV\AYS PARTNENT LADUDURAI ~ SUB

DI VI SI ON, NAGAPATTI NAM DI STRI CT.

M S. P. RAJENDRAN
P. MOHANRAJ & P. MANQJ KUMAR

R2- THE COVM SSI ONER DEPT OF
aL_JlCE-TAR I69%5ANNA SALAI  NANDANAM

=

R2
HI NATH
HANA FATHI MA
DT 05/07/2019

. VOHANAMURAL |
LAGURAJA

MR, T. M PAPPAI AH SPL. G P. TAKES NOTI CE FOR

& 2
L HM AFZAL N. UDHAYA KUMAR, C. SATHI SH
R3 DT 21/ 7/ 2011

< P
v Bow
>x a%

>

.S, TH RUVAVAL AVAN
SHNA SHREEDAR &
NGOVAN

S. ASSO_FOR R4
W FOR RRI TO 3

VI CHANDRAN

. K._SUNDARARAJAN.  STANDI NG COUNSEL
CORPORATI ON' OF_ CHENNAI
Ilﬁlé(zl'lél- MS/ 549/ 2005 SC FOR R1 MEMO DT

. S. ASSCCI ATES

P
R
)

n

< BN 0 2 )
(9] Egg% [92] (8

(@]
0@ %

Ro)
IVAKUMAR ECR R3
"GP (COOP) FOR RI&R2
K.

D CT.
COUNTER AFFI DAVI T FI LED

M S. N. SURESH
G BABY

=<
>0
Q

MS. P. R DH LI P KUMAR (TNEB) FOR RR1 TO 4
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WP/ 21038( 2010
(Service)

WP/ 21652( 2010
(Service)

WP/ 21931/ 2010
(Service)

WP/ 23709/ 2010
(Gen. Msc.)

WP/ 23916/ 2010
(Service)

WP/ 6635/ 2011
(Service)

WP/ 9588/ 2011
(Service)

We/ 11_552$ 2011
(Service

/19,475; 2011
Service

MP. 1/ 2010 STAY
R _RAJA

VS
TAM LNADU CI VI L SUPPLI ES AND
ANOTHER.

\I\;ISPRAKASAM

THE SECRETARY TO GOVERNMENT AND
ANOTHER

A. PANJAN,

STATE OF TAM L NADU, AND 2
OTHERS.

MP. 1/2011 TO VACATE STAY
%LLUR CONSUMERS VEELFARE

THE | NSPECTOR GENERAL CF AND
ANOTHER.

MP. 1/ 2010 EFOR I NJUNCTI ON.

MP. 2/ 2010 FOR STAY AND MP. 1/ 2011
TO VACATE STAY
\F;SI GNACI AMVAL,

CD\/ERNI\/ENT OF TAM L NADUY,

AND OTHERS.

MP_2/2011 FOR | NJUNCTI ON
O. BALASUBRANMANI

S
THE _MANAG NG DI RECTOR AND
ANOTHER.

MP. 1/2011 TO DI SPENSE W TH &
MP. 2/ 2011 FOR DI RECTI ON

\S/S RUVUGAM

THE DI RECTOR OF FI SHERI ES,

IVP. l/ 2011 TO DI SPENSE W TH
C.. MURUGAN ELECTI ON GRARE- | |

VS
THE EXECUTI VE ENG NEER AND 3
OTHERS.

\I§.SSI NGARAM
THE DI RECTOR AND 3 OTHERS.

M S. SAI BHARATH

M S S. RAVACHANDRAN
B. SI VAGAVASUNDARI  FOR_RR1&2
R1- TAM L NA| L_SUPPLI ES
CORPORAT
NO 12 TAVBUSAMY ROAD
Kl LPAUK CHENNAI -10
R2- THE SENI OR REG ONAL
MANAGER
CHENNAI NORTH REG ON

TNCSC CORN SM TH ROAD
GOPALAPURAM CHENNAI - 86

M S C. MANCHAR
S.G R JA

CHANDRASEKARAN MIC FOR R2
AGF’ (W

M S. K. VASUDEVAN

MR._K. MFMWEI4 VAKALAT NOT FI LED
A PANJ NUMAN NELKUPPAM
CHI NNAPALLI KUPPAM POST YAVBADI
VELLORE DI STRI CT. (PETIT ON R)

SPL GP (FOREST) FOR RR1 TO 3

| LLAGE,
VIA,

M S. P. M DURAI SWAMY

SPL GP FOR R1L & R2

TR
NIEZLY
aZZ— o
O(r/r)II
T
N
oC
3

. CHANDRASEKARAN FO? R2
HE GENERAL NANAGE

PORT CORPORATI ON
KANCH PURAM REG CN, KA

L NADU STATE
UPURAM) LTD. ,
URAM DI ST.

hS

S. DR. G KRl SHNAMURTHY
. L. VENKATESAN & M ASW N
. MATHI VANAN

g

VAKALAT NOT FI LED
R-1 THE EXECUTI VE ENG NEER
TAM LANU WATER SUPPLY

| NAGE D

V\ATER SUPPLY AND
RD

GGE BOA
31 KAVARAJAR SALAI
CHEPAUK I\
R-3 THE SUPERI NTENDI NG
ENG_NEER
VELOORE_AND_TH RUVANNANALAI
G RCLE 2 14TH EAST CROSS ROAD
GANDHI _NAGAR VELLORE 632 006
R-4 THE MANAG NG DI RECTCR
CHEPAUK CHENNAI 600 005

M S. N. ALAGU NARAYANAN
R ALVI N MANCJ RAJ
ANEESAN RAJASEKAR
FOR RR1L TO 3
MS.T.S. ALAN FOR R4

9
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WP/ 12460( 2012
(Service)

WP/ 24105/ 2012
(Service)

WP/ 26708/ 2012
(Labour)

We/ 29331$ 2012
(Service

Wp/ 30390/ 2012
(Service)

Wp/ 31322( 2012
(Service)

Wp/ 33232( 2012
(Service)

2/ 2012 FOR DI RECTI ON
SlEJNDARAMJRTHY( DECEASED) AND 4

\S/SVAI RAMVANI ,

THE TAM L _NADU GENERATI ON AND
AND 4 OTHERS.

.\]/éNAB JI NNA, DRI VER 766,

THE PRESI DI NG OFFI CER, AND
ANOTHER.

QSSAI\/PATH
THE STATE OF TAM LNADU AND 29
OTHERS.

R. THANI KACHALAM

VS
THE STATE OF TAM LNADU AND 2
OTHERS.

/2012 FOR STAY
EESH

| DH
| CE CHANCELLOR AND 2

\(?éﬂ TRA
THE _SECRETARY TO GOVERNMVENT AND
3 OTHERS.

'sb """" FOR BRI & 3
M MTTRUROWRE Bor R2
. MOHANVED | SMAI L

C)
o

)<>J>;U
X

. VARALAKSHM FOR RESPTS ( TNEB)

KUVARADEVAN, A. PRAKASH, S. VENKATESH
T 17/ 10/ 2019

ANNANVAL A

ARAJAN FOR R2

L. GANTHI MATHI
| MUTHU
NAKSHI  GANESAN
. S. KANDASWAMY SPL  GP( HR&CE)
Rl R3_&R4
CHRI S;I'O:’HER VI JAY

HANI GAI VEL "FOR_R5
. M LOGANATHAN FOR R2
. M

GNANASEKAR

MURUGAN

ATHI YAVEL

HYAM SUNDER

Sl VASHANMUGASUNDARAM
KES NOTI CE FOR RESP

DTS
DED | N WA. 676/ 2019 WANT OF TYPED
APERS

Zrg TR
mgm (7]
;:D =0 \l(/) ;U o8]
Z

B

ARAE O
VYN N

25
T

%)
R

ET

M S. AL. GANTHI MATHI
L. PAL AN MUTHU
VEENAKSHI' “GANESAN

M S. A V. BHARATHI FOR R1TO R3

M S. A. RAVALI NGAM
D. MADANAGOPAL

P. MURAL |

G KAVI YARASU AND N. GOBU

AGP FOR RR 1 TO 3

R4- PRI PAL ACCOUNTANT GENERAL, CHENNAI

V. VI JAY SHANKAR SC FOCR R4 MEMO DT

************(Q)ncl uded)**§9 ;Q/ ggl%
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